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Increase in serious crimes in Trains 
since 1978-79 

7788. PROF. NARAIAN CHAND 
PARASHAR: Will the Minister of 
.RAILWAYS be pleased to state: 

(a) vvhether there is an increase in 
the incidence of serious crimes on the 
Mail/Express and passenger trains dur-
ing the past three years; 

(b) if so, the number of serious cases 
detected and reported on each one of 
the Zonal Railways during the period 
separately for each year; 

(c) the steps taken/propoSed to be 
taken to curb this trend and achieve 
total elimination of crime; and 

(d) if not, the reasons therefor? 

THE DEPUTY MINlSTBB IN THE 
MINISTRY OJ' BAILYA WS AND IN 
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SmtI MALLlKAB-
JUN): (a) Yes, There is increasing 
trend in the incidence of dacoitiesl 
robberies in trains. 

(b) A statement is attached. 

(c) The following preventive mea-
sures are taken by the Government 
Railway Police to curb crimes in trains: 

1. Escorting of important trains at 
niglht by armed guards of Govern-
ment Railway Police of the concer-
ned state Governments. 

2. Beat patrolling at stations/plat-
forms/waiting halls. 

3. Surveillance over criminals and 
known bad characters. 

4. Checking of night trains by su-
pervisory officers. 

5. Posting of pickets at vulnerable 
stations and 

6. Special squads of CID of state 
Governments take Ul' investigabons 
of important cases to apprehend cri-
minals responsible for crimes commlt-
ted on railways. 

Railways are taking following mea-
sures in this regard:·-. 

1. Railways maintam close liaison 
with State Poiice authorities at aU 
levels. 

2. Vestibuled doors of coaches are 
closed between 2200 hrs. and 0600 
hrs. 

3. TTEs / Attendants / Conductors 
have been instructed to remain vigi-
lant to prevent entry of unauthori-
sed persons into reserved compart-
ments. 

4. The problem of crimes on rail-
ways has been highlighted in the 
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periodical meetinp with tbe State 
Government oftlcials and it has also 
been projected at tlie highest level, 
impressing upon the State Govern-
ments the need to strengthen the 
security arangements in trains. 

Murder 
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The strenlth of the Govemmeal 
Railway Poiice--wno are responsible 
for prevention and detection of suela 
crimes on railways is being augmented. 

(d) Does not arise. 
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